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[Shri J. B. Patnaik]
under section 185 of the Navy Act, 
1957: —

(1) The Navy Leave (Second Am-
endment) Regulations, 1976, pubUshed 
in  Notification No. S.R.O: 108 in Ga-
zette of India dated the 1st May, 1976.

(2) The Navy (Pension) Second Am-
endment Regulations, 1976. published 
in Notification No. S.R.O. 108 in Ga-
zette of India dated the 8th May, 1976.

(3) The N avy (Pension) Third A m -
endment Regulations, 1976, published 
in Notification No. S.R.O. 109 in Gazette 
of India dated the 8th May, 1976.

(4) The Navy (Pension) Fourth Am-
endment Regulation, 1976, published m 
Notification No. S.R.O. 114 in Gazette 
of India dated the 8th May, 1976. 
[Placed in Library. See  No. LT- 
10875/76].
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[Placed in Library. See No. LT-10876/ 
76], -

N o t i f i c a t i o n s  u n d e r  E x p o r t  (Q u a l i t y  
Co n t r o l  a n d  In s p e c t i o n ) A c t , 196S

THE DEPUTY MINISTER' IN THE 
MINISTRY OF COMMERCE (SHRJ

VISHWANATH PRATAP SINGH): I
beg to lay on the Table a copy earh
of the following Notifications (Hindi J
and English versions) under sub-section ~
(3) of section 17 of the Export (Quality 
Control and Inspection) Act, 1963:—

(i) The Export of Footwear (Ins-
pection) Amendment Rules, 
1976, published in Notification 
No. S.O. 1536 in Gazette of 

India dated the 1st May, 1976.

(ii) The Export of De-oiled Rice
Bran (Inspection) Second Am. 
endment Rules, 1976, publish-
ed in Notification No. S.O '
1537, in Gazette of India dated 

the 1st May, 1976.
(iii) The Export of Gum Karaya

(Inspection) Amendment Rules 
1976, published in Notification 
No. S.O. 1538 in Gazette of i
India dated the 1st May, 1976. 
[Placed in Library. See  No, 
LT-10877/76].

11.03 hrs.

MASSAGES FROM RAJYA SABHA
SECRETARY-GENERAL: Sir, 1

have to report the following messages 
received from the Secretary-General of 
Rajya Sabha:—

(i) ‘I am directed to inform the 
Lok Sabha that the R'ajya 
Sabha, at its sitting held on 
Tuesday, the 18th May, 1976, 
adopted the foUowing motion 
in regard to the presentation 
of the Report of the Joint 
Committee! of the Houses on 
the Central and Other Socie-
ties (Regulation) Bill, 1974: —

“That the time appointed for the 
presentation of the Report of 
the Joint Committee of the 
Houses On the Central and 
Other Societies (Regulation) 
Bill, 1974, be further exten-
ded upto the last day of the 
Ninety-seventh Session of 

the Rajya Sabha.” ’
(ii) “In accordance with the provi-

sions of sub-rule (6) of rule 
186 of the Rules of Procedure



5 Workmen’s Compensation  VAISAKHA 29, 1898 (S A K A ) {Arndt.)  B ill 6

if

and Conduct of Business in 
the Rajya Sabha, I am direc-
ted to return herewith the Ap-
propriation (No. 4) Bill, 1976, 
which was passed by the Lok 
Sabha at its sitting held on the 
11th May, 1976, and transmit-
ted to the Kajya Sabha for its 
recommendations and to state 
that this House has no recom-
mendations to make to the Lok 
Sabha in regard to the said 
Bill.”

COMMITTEE ON GOVERNMENT 
ASSURANCES

S i x t e e n t h  R e po r t

SHRI B. K. DASCHOWDHURY 
(Cooch-Behar): I beg to present the
Sixteenth Report of the Committee on 
Government Assurances.

11.04 hrs

WORKMEN’S COMPENSATION (AM-
ENDMENT) BILL—Contd.

MR. SPEAKER': The House will
now take up further consideration of 
the following motion moved by Shri 
Raghunatha Reddy on the 18th May, 
1976, namely: —

“That the Bill further to amend 
the Workmen’s Compensation Act, 

: 1923, as passed by Rajya Sabha, be
taken into consideration.”

! The time allotted for this Bill is two 
hours; time alredy taken is thirty 

I  minutes, the balance is one hour and 
thirty minutes.
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